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 ing  of  the  Type  Corporation  of
 India  Limited  for  the  year  1990-
 91

 Annual  Report  of  the  Type  Cor-
 poration  of  India  Limited  for  the
 year  1990-91  alongwith  Audited
 Account  and  comments  of  the
 Comptroller  and  Auditor  Gen-
 eral  thereon.[Placed  in  Labrary
 See  No.  L.T.1100/91]

 A  statement  regarding  Review
 by  the  Government  on  the  work-
 ing  of  the  Hindustan  Photo  Films
 for  the  year  1990-91

 Annual  Report  of  the  Hindustan
 Photo  Films  forthe  year  1990-91
 along  with  Audited  Accounts  and
 comments  of  the  Comptroller and
 Auditor  General  thereon.[Placed
 in  Library  See  No.  L.  र.  1101/91]

 A  statement  regarding  Review
 by  the  Government  on  the  work-
 ing  of  the  Maruti  Udyog  Limited
 for  the  year  1990-91.

 Annual  Report  ot  the  Maruti

 Udyog  Limited  for  the  year  1990-
 91  alongwith  Audited  Accounts
 and  comments  of  the  Comptrol-
 ler  and  Auditor  Generalk  thereon.
 [Placed  in  Library  See  No.  L.T.

 1102/91]

 A  statement  regarding  Review
 by  the  Government  on  the  work-
 ing  of  the  Bharat  Yantra  Nigam
 Limited  for  the  year  1990-91.

 Annual  Report  ofthe  Bharat  Yatra

 Nigam  Limited  for  the  year  1990-
 91  alongwith  Audited  Accounts
 and  comments  of  the  Comptrol-
 ler  and  Auditor  General  thereon.

 [Placed  in  Library  See  No.  L.  T.

 1103/91]
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 A  statement  regarding  Review
 by  the  Government  on  the  work-
 ing  of  the  Enginieering  projects
 (India)  Limited  for  the  year  1990-
 91.

 (ii)  Annual  Report  of  the  Enginieering
 projects  (India)  Limited  for  the  year
 1990-91  alongwith  Adited  Accounts

 and  comments  of  the  Comptriller
 and  Auditor  General  thereon
 [Placed  in  Library  See  No.  L.  T.

 (प)  (i)

 (ii)

 (2)  (i)

 (ii)

 1104/91]

 A  statement  regarding  Review
 by  the  Government  on  the  work-
 ing  of  the  Cement  Corporation  of
 India  Limited  for  the  year  1990-
 91.

 Annual  Report  of  the  Cement

 Corporation  of  india  Limited  for
 the  year  1990-91  alongwith
 Audited  Accounts and  comments
 of  the  Comptroller  and  Auditor
 Genedral  thereon.  [Placed  in
 Library  See  No.  L.  1.  1105/91]  ,

 A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of
 the  Fluid  Control  research  Insti-
 tute,  Palghat,  for  the  year  1990-
 91  alongwith  Audited  Accounts.

 A  statement  (Hindi  and  English
 versions)  regarding  Review  bu
 the  Government  on  the  working
 of  the  Fluid  Control  Reserch
 Institute  Palghat,  for  the  year
 1990/91[Placed  in  Library  See
 No.L.  T.  1106/91]

 Notifications  under  Employees  Provi-
 dent  funds  and  Miscellaneous  Provi-
 sions  Act,1952  and  Employees  state

 THE
 insurance Act,  1948.
 DEPUTY  MINISTER  IN  THE

 MINISTERY  OF  LABOUR  (SHRI  PABAN
 SINGH  GHATOWAR):  |  beg  to  lay  on  the
 Table:
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 (1)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English
 versions)  under  sub-section  (2)
 of  section  7  of  the  Employees’
 Provident  Funds  and  Miscelian-
 cous  Provisions  Act,  1952:-

 (i)  The  Employees’  Provident  Funds
 (second  Amendment)  Scheme,
 1991  published  in  Niotification
 No.  G.S.  R.  521  in  Gazette  of
 India  dated  the  7th  September,
 1991.

 (ii)  The  Employees’  Deposit  Link
 Insurance  (Amendment)
 Scheme,  1991  published  in  Noti-
 fication  No.G.S.R.  522.0  in  Ga-
 zette  of  India  dated  the  7th  Sep-
 tember,  1991.

 क

 (iii)  The  Employees’  Family  Pension
 (Amendment)  Scheme,  1991
 published  in  Notification  No.
 G.S.R.  523  in  Gazette  of  India
 dated  the  7th
 September,1991[Placed  in
 Library  See  No.  L.  T.  1107/91]

 (2)  A  copy  of  the  Employees  State
 Insurance  Corporation  (Medical
 Posts)  Recruitment  (1st  Amend-

 ment)  Regulations,1991  (Hindi
 and  English  versions)  published
 in  Notification  No.  A-12(11)-3/
 88-DM  (HQ)  in  Gazette  of  India
 dated  the  11th  May,  1991,under
 sub-section  (4)  of  section  97  of
 the  Employees’  State  Insurance
 Act,  1948.[Placed  in  Library  See
 No.  L.  T.  1108/91]

 ।  Translation)

 Annual  Assessment  Report  on  the

 Programime  and  its  implementation  for

 development  of  Hindi  and  ns  -
 sive  use  for  1989-90

 THE  DEPUTY  MINISTES  IN  THE

 DECEMBER  18,  1991  PMBR  Comm.  Report  46

 MINISTRY OF  HOME  AFFAIRS  (SHRIRAM
 LAL  RAHI):  I  beg  to  lay  on  the  Table  a  copy
 of  the  Annual  Assessment  Report  (Hindi  and
 English  versions)  on  the  Programme  and  its
 implementation  for  accelerating  the  spread
 and  development  of  Hindi  and  its  progres-
 sive  use  for  the  various  official  purpose  of
 the  union  for  the  year  1989-90  [Placed  in
 Library  See  No.  LT-  1109/91]

 13.10  hrs.

 COMMITTEE  ON  PRIVATE  MEMBERS
 BILLS  AND  RESOLUTIONS

 First  Report

 [Translation]

 SHRI  RATILAL  VARMA  (Dhandhuka):!
 beg  to  present  the  First  Report  (Hindi  and
 English  versions)  of  the  Committee  on  Pri-
 vate  Members’  Bills  and  Resolutios.

 13.10  1/2  hrs.

 COMMITTEE  ON  ABSENCE  OF  MEM-
 BERS  FROM  THE  SITTINGS  OF  THE

 HOUSE

 First  Report

 [English}

 SHRI  BOLLA  BULLI  RAMAISH  (Fluru):
 Sir,  |  beg  to  present  the  First  Report  (Hindi
 and  English  versions)  of  the  Committee  on.
 Absence  of  Members  from  the  sittings  of  the
 House.

 [English}

 MR.  DEPUTY  SPEAKER:  Now  ।  am
 sure  many  of  the  important  matters  which


